
I' j ../l/1991 

hri GautamKumar Chinubhai Parekh, 
13/yoti Colony; college 
God.hra, Pancnmahal • 	 : Applicant 

Versus 

Union of India 
Through: 
The Secretary, 
iiinistry of Information 
& Broadcasting, 
hastri Bhawari, 

i\IeW Delhi 

Directorate of Field. 
Publicity, z1ast Block, 
IV Level III, R..Puram, 

, 	 Naw Delhi. 

Regional Officer (Gujarat) 
DLe. of Field. Public it, 
4/4111 ufficers Colony, 
Asrrarn Road, Navrangpura, 
Aimedabad. 	 : Respondents 

Coram: Hon'ble ir. P.H.irjvedj 	: VICO Chairman 

ilontble Mr. R.c.Bhatt 	 : Judicial Member 

ORDER 

Date: 1/2/1991 

44 	
Per: Hon'ole 1r. P.U.Trivedj. 	: Vice Chairman 

The case was called out twice. The ptiticner's 

advocate not present. Thee are no merits in the application 

for posting of the husDand ancj wife at the same place and 

the mere fact of vacancy at Ahmedabad does not 1 ave the 

cause for manning the petitioner to Ahmedabad. Accordingly 

the case is £jectea. The petitioner may make his represent-

ation to the Respondent authority who will give it due 

consideration due to the background of the petitioner's 

misfortune as alleged. 

(R.0 . Bhatt) 
Judicial Member (P.H. Trivedi) 

 


